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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD ‘ \B/
ORIGINAL _APPLICATION NG, buk \6\?—-

DATE_OF _DRDER__: _08-05-1997

Betusan :=-

K.Pedarangaiah
K.Chinarangaiah

And

The Sub-Divisional Officer,
Telecom, Yemmiganur,

o .o Appl‘icants

The Oivisional Engineer (MTCED,

Telecammunications, Idgah,
Kurnool .

The Telecom Digtrict Manager,
Bhupal Camplex, Kurnool.

The Chief Genaral Manager,
AP Telecom, Abids, Hyderabad.

Counsel for the Applicants s

Counsel for the Respondents @

CORAM:

es oo Respondents

Shri P.Bhaskar

Shri V.Rap shuar Rao, Addl.CGSC

THE HON*BLE SHRI H.RAJENDRA PRASAD :  MEMBER (A)

(Order per Hon'ble Shri H.Rajendra Prasad, Member (A) ).

o
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(Order per Hon'bla Shri H.Rajendra Prasad, Member (A) ).

Heard Shri V.Rajsshuar Rab, learnad standing counsel

for the respondenta, No one was present on behalf of fhe appli-

cants.

2 The applicants claim to have worked for certain periods
in 1991 to 1997 aa Casual Mazdoors., They ssek a direction for
grant of Temporary Status and regularisation in accordance with

thae schema,

3. It is also ssen that the aspplicants submitted representa-

cants, their representations have not been disposad of Bo far,

4, The Respondents 2 and 3 are directed to examine represen-

tations submitted by the applicants and arrive at a decision in-

accordance with the rules and scheme and convey,:A  suitable decisiof

to the applicants within 45 days from the date of receipt of a

copy of this order.

Se . It i3 also directed that pending diasposal of the rapra-~
sentations, the applicants shall not be dis-engaged from the

service, if work is available,

tiongg- No costs.

Dated: 8th May, 1997
avl/ Oictatad in Open Court.

‘tion to Respondent No.2 in Ngvember, 1996, According to the appli-

6 ¢ Thus the cags is disposed of on the shove tsrmg and condi-
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0.A.646/97

1s]
1, The Sub Divisional Officer, Telecom,
Yemmignaur. : : .

2. The Divisional Engineer(MICE)
Telecommunications, Idgah, Kurnool.

3. The Telecom Dist.Manager,
Bhupal Complex, Kurnool,

4., The Chief General Manager, A.P.Telecom,
Abids, Hyderabad.

5. One copy to Mr.P.Bhaskar,Rdvocate, CAT.Hyd,

6. One copy to Mr.V.Rajeshwar Rao, Addl.CGSC, CAT.Hyd,
7. One copy to Hon'ble Member(A) CAT.Hfd.

8. One copy to D.R.(A) CAT.Hyd.

8. One épare copy
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'.L‘YPE}L ‘BY 'CHECKEL BY

COMFLAEELD BY . APPRCVEL BY

IN THL CENTRAL 71DMINIS’“R -TIVE TRIBUNAL

HYLERABZZL - BLLJCH AT HYLERABAD

A

—~—_-

THE HOW'BLE MR,H. ENDRZ, PERASAD:M( )

bated: & -8 _1997

ORBER/TUDGHLYT

A.O; LMo, 6 C{VB C\f)

. M-j‘io- l-'.'\“oz"r's.a/\:lo;;of‘?o.
i[’]\
T.i.No,

(Wwap )

9 and Interim' directions
4

Ad‘nitt S

|
|

lisposed of with directions
L e T
Dismjsseqd. *

Dismissed as withdrhwn
Dismissecd for defaylt,

Order}sd,/Rejected.

No order as to
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